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Ref. No.:___Ref No : RTC/22/2019-20 Date : 09/09/2019

To,

The Nodal Officer cum Secretary,

Hon. Justice (Retd) R. M. Lodha Committee

{In the Matter of PACL Ltd.)

Security and Exchange Board of India

SEBI Bhavan, C4-A, G Block, Bandra Kurla Complex,
Bandra {East) Mumbai- 400051

Sub: - Expression of Interest {EOH) for purchase of PACL Property, M.R. No. 4233/15 situated

at village Kudal, Tal. - Kudal, Dist. - Sindhudurg, State- Maharashtra, West Zone, Pin- 416520.

Ref: - Public Notice on the website dated 23/08 2019 Revised

Respected Sir/ Madam,
As per your invitation regarding sele of property of PACL.

1) Sir/madam | already shown my interest to purchase above said property of PACL- Located at
Kudal, Dist, Sindhudurg, Maharashira, west zone in this regard. | already mail you status
report of above said property on 26/08/2019.

2} Mis humbly submitted that as per present circle rate and Govt, Valuation Rules for old
constructed building as per official website of department of stamp & registration Govt.
of Maharashtra, be taken into consideration the current valuation of said property is Rs.
37.50 Lakh. {Supporting documents attached here with.}

3} Respected Sir/ madam my offer for above said property i.e. M.R. No. 4233/15 is Rs 40.00
Lakh {Negatiable).

4) We humbly submit that, if need be, we may be given an opportunity to revise, negotiate
proposal.

5) We request and reiterate the committee to consider our proposai and be given an
opportunity to be heard, if need be to sell the afore mentioned property through any other
process.

6] We hope that the committee will find our proposal suitable to the interest of committee and
that of the investors at large.

Thanking you

For Rang Trading Company,
Rajan S. Rane
Proprietor

Enclosed: - Govt. of Maharashtra reference document for Valuation of old constructed Building.
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Ref. No.:

kR

FPrdridy a V7,
Dare: 3807|2819

Ref.No. RTC/21/2019-20 Date:-18/07/2019

To,
The Nodal Officer cum Secretdry,
Hon. Justice {Retd) R. M. Lodha Committee (In the Matter of PACL Ltd.})

The Ashoka Annexe Building {Outh Corridor)
50-B, Chanakyapuri, New Delhi, 111002,

Sub: - Status of attached property of PACL Ltd. MR. No. 4233/15 at Kudaleshwar Prasad
Complex Building at Kudal, Tal. - Kudal, Dist. - Sindhudurg, State- Maharashtra, Pin- 416520.

Respected Sir,
| Shri. Rajan Shripad Rane, R/o. Kudal, Tal- Kudal, Dist- Sindhudurg, Maharashtra, hereby invite
your Lordship’s kind attention towards the status of the above referred building as under

'm one of the shopkeepers of the above referred building at ground floor which is located at

1
Kudal, Dist- Sindhudurg, Maharashtra.
2) The above referred building is 22 years old and due to non-maintenance and repair by

SERI/W/P/20100724 /0000060753 Developer & Builder, the present condition of above referred building is very worst and very

dangerous. The said building need to repair urgently otherwise the living of the occupants at
shop, gallas & residential flats would be endangered. The repairing cost of the said building
will be approximately Rs. 20 to 25 Lakh.

3} I have here with attached recent photographs of said building for your kind information
notice as per Annexure ‘A’

4) The Above referred building consists of ground floor plus two floors. Built on 700 sq. mtrs.
Separate N.A. plot and every ficor pertaining 233.3 sq. mtrs. Built up area. There are 8 nos.
of small shop keepers at ground floor, PACL (PGF Itd.) office situated at 1st floor
admeasuring 233 sg. mtrs. (251.85 m2 super built up) and 5 nos. residential flat on 2" floor,
admeasuring 233.3 m2. The 1/3" portion of the above referred building belongs to PACL Itd.

5) 1am also further bringing to the notice of your Lordship that the builder & developer had
collected payment of Rs. 10000/- from each member at the time of executicn of sale deed to
form the society of this building. But unfortunately till date society is not formed by said
builder or developer.

6) Even the building completion and occupation certificate referred of said building is also not
issued and also the conveyance deed is not executed till date. Even till today the fand
property is standing in the nai- 2 of developer & owner.

7) Itis also fact that builder and developer’s office was closed since last six years. We have
given several letter and reminders to the developer & builder calling him to co-operate to
form the society and alsc execute the conveyance deed of this building but the developer P
and builder is not co-operating us.
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8) Therefore | humbly request to your lordship to grant permission cum direction for the
repairs of the said building.

9) 1also submit in alternative that we are ready to purchase this property (MR No 4233/15) of
PACL Ltd in the said building at Kudal, Dist- sindhudurg, Maharashtra.

10) In this regard my humble request to the committee to inform us the reserve price fixed for
this property (MR No. 4233/15) of PACL Ltd., by committee.

11) We herewith attached circle rates for year 2010 when property transfer by agreement to
sales (ATS) between PGF Itd. & PACL Itd as per annexure ‘B’.
Thanking you

For Rane :réﬂi/thompany,

Rajan S. Rane
Proprietor

Enclosed: - Annexure ‘A’
Annexure ‘B’
y_—~Copy to: - Ms. Anita Kenkare,
Nodal Officer cum Secretary,
Hon’ble Justice (Retd.} R.M. Lodha Committee,
{in the matter of PACL Ltd.)
Securities and Exchange Board of India,
SEBI Bhavan, C4-A, ‘G’, Block,
Bandra Kurla 'Complex, Bandra (East),
Mumbai — 400051.
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